sged........

service and presently working as ...

years,

belonging to

2.2

Yﬂ.ar.‘.i.{?né):qllocuu|--""~

-------- Bra

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:

I,.J.‘.'].‘.‘Jn.‘:‘.x\s:i.%{r?'...Rﬁi{’a,%ﬂe?r.ﬁﬂmu%on,’daugh( it of Lk, B kKb, f’flm‘("}
LGrovetnmiennt.. ...
S s SR

A 2vag
(Assets In joint name indlcating the extent of joint ownership will also have to be
given) . .
St SUSKADEY] santosh Kumes. KhuShhbed Rumeest
sr. Description Seir Spouse Oependant-1 | Dependant-2 | Depandant-3
|_Ho. _Name(s) Name Nams Etc. Name |
W 400 w)-| 30,70 | 20,0wi~ | |/~
(i) | Deposits In , Pesto 597 - . ;
Baks, Finandial | St [T S8BT,
Institutions And ovof- | - o e 35, 00— -
Non-Banking i 6R.ovv/ o
Financial - F D D
Companles '
‘iln Bonds, R
Debentures and . o e s
Shares In =
companies
{Iv) | Other financial iy G At)— K
Institutions, |4 412t 149 451
NSS, Postal = ; i e =
Savl;ags, L \/E’xm}J/y \/ @"y"j'}/
Policies, etc
(v) | Motor Vehicles
(details of o s g - —
make, etc.)
(v) | Jewellery (give [2o42m [R0FEMm 1002 galdl j0Ge. geld
details of w.o Jewelagy and 2509, —
weight and *T&‘-Uel'lq?p Ly Wil S o/~ Chemea
value) 5@:_;;,, . g —
- |, 4V, m{ oLt
(vil) | Other assets, H—Orcvw’
such as values — -~
of claims / = = =
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non fisted
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employee.

A



Details of Immovable assets

[Mote: Properties in joint

aiso have ta be indlcated]

ownership indicating the extert of jeint ownership will

Sr.
No.

Description

Sclf

" Spouso
Name(S)

Dependant-1
Name

Dependant-2
Mame

Dependant-3
Ete. Nama

M

Agricultural Land

- Location{s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value |

()

Non-Agricultural Land
- Location(s)

- Survey number(s}

- Extent (Total
measuremant)
~Current market value

(i}

Buildings (Commercial

- and residential)

Locatlon(s) L—

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Wheta )
83
PlatNe:
3 6‘3,J£ et
Kcrt?‘&\ﬁq
’j;ﬂfzwf

(v

Houses / Apartments,
etc.
- Location(s)

= Survey fdoor

number{s}

- Extent (Total
measurement)

- Current market
value

v

Others (such as
interest In property)

(2}

1 give herein below the details of my liabiities / overdues to publlc financial
institutions and government dues:-
[Note : Please glve separate detalls for each item)

5r. Description Hame & address of Bank / Amount outstanding as
No, Financial Institutions{s) / O srinnsessasisasiaaniss
Department (5}
(@) {i} Loans from Banks
{Il} Loans from financlal PN =
institutions
(iil) Government Dues:
(a) dues to departments L .
dealing with government
accommaodation
(b) dues to departments
dealing with supply of = =
water
(c) dues to departments
dealing with supply of .
electricity [ et




(d) dues to departments e e
dealing with telephones

(e) dues to departments '

dealing with government —_— —

transport (including
aircraft and helicopters)

{F) Other dues, If any IS i
(b) (1) Income Tax including

surcharge [Also indicate 49 5 5”'}3 =

the assessment year upto — i —_—

which Income Tax Raturn AU J F.)p 40938

flled. Give also Permanent

Account Nurmber {(PAN)]
(i) Wealth Tax [Also
Indicate the assessment —_— ——r—
year upto which Wealth
Tax return filed.]

(lli} Sales Tax [Only In —

case of proprietary i
business]
(iv) Property Tax e w—it=r

C.  Personal Detail

GPF/GRFTRRAN No. i | IEAG |

e ORI e Eﬁfﬂ i e s B

Date of Birth - | I‘Z-IDIS ] -l'[_fj |‘7—f0 ] (DD/MM/YYYY)

Class/Group S {A/B/C)
L~

Caden B e e |

(Full Name e.g. B.A.5.-Blhar Administrative Service,

B.5.S.- Blhar Secretariat Service etc.)

Home District - I Dadna ]

I hereby declare that the above details are true to the best of my
knowledge and belief,

signature ....... IS p s I o ERlscrsaraaris

Placeeqlc“c\ Deslgnation:. .. v&%\*cy\:cw\-‘c ‘}t

Wy .
pate;,.02:02: 2027 Department:=\W 4% V'ﬁu‘l‘“ '?A“'tht SGC*%M g
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

enchld

.
Name of Employee: S VIC"’M.. . Srabha SLCK«.@E‘\M ety




